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1
GST & Central 

Excise
Central Govt 14‐Sep‐2020 14878766 14878766

GST/Servic
e Tax

0 No 19.59 0 0 0 0 Nil

2
Employees 

Provident Fund 
Organisation

Central Govt 20‐Mar‐2020 429406 429406 PF DUES 0 No 0.57 0 0 0 0 Nil

3
Income Tax 
Department 

Central Govt 10‐Mar‐2020 7494200 7494200 IT DUE 0 No 9.86 0 0 0 0 Nil

Details of Claimant

Filing under clause (d) of sub‐regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016
Annexure‐5

Name of the corporate debtor: M/S. Jaydev Constructions Private Limited; Date of commencement of liquidation: 08/01/2020; List of stakeholders as on: 30/09/2020
List of operational creditors (Government Dues)

(Amount in ₹)

Sl. No.

Details of claim received Details of claim admitted
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